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Directorship in Pnblic Undertakings 

1596. Shri V. B. Gandhi: Will the 
Minister of Industry be pleased to 
state: 

(a) whether there are cases of 
more than one directorship being held 
in public undertakings by the same 
person; and 

(b) the number of cases in which 
more than two directorships are held 
by the same person and the maximum 

Number of Directorships held by anyone person. 
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The maximum number of Director-
ships held by anyone person is six. 
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number held by anyone person-
official or non-official? 

The Minister of Industry (Shri 
Kanungo): (a) Yes. 

(b) The statement below shows the 
frequency distribution of Director-
ships held by the official and non-
official Directors in the 54 undertak-
ings registered as Companies under 
the Companies Act, 1956, in which 
the Government of India have ex-
clusive or substantial shareholdings 
as on 31-3-63. 

Number of Directors 

Official Non-Official Total 

169 100 269 
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Allocation of SpiircUes 

r Shri Ramachandra Ulaka: 
1598. ~ Shri Dhuleshwar Meena: 

L Dr. Mahadeva Prasad: 

Will the Minister of International 
Trade be pleased to state: 

(a) whether Government have 
taken any decision to allocate more 
spindles during .this year; and 

(b) if so, the details thereof? 

The Minister of International Trade 
(Shri Manubhai Shah): (a) Yes, Sir. 

(b) The details are being worked 
out. It has however been decided to 
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give preference in allotment to 
marginal expansion in existing units. 
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Cement Factory at Abu Road 

1601. Shri S. M. Banerjee: Will the 
Minister of Steel and Heavy Indus-
tries be pleased to state: 

(a) whether it is a fact that 
approval for the establishment of a 
new cement factory at Abu Road, 
Rajasthan was given to Jaipur 
Udyog Ltd., Sewai Madhopur and 
whether prospecting licence was also 
granted to the firm; 

(b) whether the firm made arrange-
men ts for prospecting lime stone to 
establish the factory; and 

(c) the reasons for the cancella-
tion of the approval? 

The Deputy Minister in the Minis-
try of Steel and Heavy Industries 
(Shri P. C. Sethi): (a) Approval for 
the establishment of the new cement 
factory was given by the Central 
Government. According to the report 
submitted by the firm, the prospect-
ing licence was granted by the State 
Government. 

(b) This is what the firm stated. 

(c) On the basis of the progress 
made, Government considered that 
the proposed factorY was not likely to 
be set up quickly. 

Establishment of cement factory in 
Purulia District 

1602. Shri S. M. Banerjee: Will the 
Minister of Steel and Heavy indus-
tries be pleased to state: 

(a) whether his attention has been 
drawn to a news item in the Patriot 
dated 8th August, 1963 that a licence 
formally granted to a particular firm 
for the establishment of a cement 
factory in Purulia District. West 
Bengal is being cancelled; and 

(b) if so, the reasons for the can-
cellation of the licence? 

The Deputy Minister in the Minis-
try of Steel and H'eavy Industries 
(Shri P. C. Sethi): (a) Yes, Sir. 

(b) No formal licence has been 
granted so far for the establishment 




